FINANCIAL EXPRES

WEDNESDAY, NOVEMBER 1 ,2023

FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liquidation Process)Regulations, 2016)

FOR THE ATTENTION OF THE STAKE HOLDERS OF [BEML MIDWEST LIMITED]

Authority under which corporate debtor is
incorporated/registered

> | PARTICULARS DETAILS
1.| Name of corporate debtor BEML MIDWEST LIMITED
2. | Date of incorporation of corporate debtor | 18/04/2007

3

Registrar of Companies, Hyderabad

Corporate identity number / limited liability
identity number of corporate debtor

U13204AP2007PLC053653

.| Address of the registered office and principal
office (if any) of corporate debtor

As per the Master Data available on the MCA websit
8-2-684/3-55, Banjara Green Colony Road No 12,
Banjara Hills, Hyderabad 500034.

The Regd office was shifted from the above address
To C-91, BEML Janatha Flats, Punjagutta,
Hyderabad 500082 vide Order passed on
19/12/2017 by the Hon'ble NCLT, Hyderabad

6. | Date of closure of insolvency resolution process

09/08/2023

7.| Liquidation commencement date 2011012023
of corporate debtor (Certified copy made available on 30/10/2023)
Name and registration number of the Insolvency | PADMA PRIYANKA VANGALA

Professional acting s liquidator

Regn No:IBBI/IPA-002/IP-N00980/2020-2021/13143

| Address and e-mail of the

liquidator, as registered with the Board

2-2-1150/1A&1B, HSR KBR Enclave, Flat No 504,
Street No 16, Brahmin Hostel Lane, Tilak Nagar,
New Nallakunta, Hyderabad 500044, Telangana

Empire Square, TF-8, 3" Floor,

10/ Address and e-mail to be used for
correspondence with the Liquidator Above RBL Bank, Road No 36, Jubilee Hills,
Hyderabad 500033, Telangana
liquidator.bemimidwest@gmail.com
11.| Last date for submission of claims 29/11/2023

Notice is hereby given that the National Company Law Tribunal, Hyderabad Bench,has ordered
the commencement of liquidation of BEML MIDWEST LIMITED on 20/10/2023 (certified copy
made available on 30/10/2023).
The stakeholders of BEML MIDWEST LIMITED are hereby called upon to submit their claims with
proof on or before 29/11/2023 to the liquidator at the address mentioned againstitem No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other
Creditors may submit the claims with the proofin person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties

Date: 31.10.2023

Place: Hyderabad

Padma Priyanka Vangalage -

Liquidator of BEML Midwest Limite

IBBI Regn No: IBBI/IPA-002/IP-N00980/2020-2021/1314

2-2-1150/1A 8B, HSR KBR Enclave, Flat 504, Street No 1

Brahmin Hostel Lane, Tilak Nagar, New Nallakunta. H derabad-500044, Telangana
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